
ITEM NO.1               COURT NO.5               SECTION X

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).  1022/1989

ALL INDIA JUDGES ASSOCIATION & ORS.                Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

(ONLY IAs 89450/2021, 88976/2021, 89454/2021, 95000/2021, 93974 OF
2019, 121642 OF 2018, 246 OF 2009 AND 249 OF 2009)
 
WITH
Diary No(s). 2656/2020 (IX)
( FOR APPROPRIATE ORDERS/DIRECTIONS ON IA 13908/2021)
 
Date : 01-12-2021 These matters were called on for hearing today.

CORAM : HON'BLE MR. JUSTICE L. NAGESWARA RAO
         HON'BLE MR. JUSTICE B.R. GAVAI
         HON'BLE MRS. JUSTICE B.V. NAGARATHNA

Amicus Curiae Mr. Sidharth Bhatnagar, Sr. Adv.
Mr. Ankur Yadav, AOR

For Applicants

I.A. Nos. 89450/2021, 88976/2021 and 89454/2021

Mr. P.S. Patwalia, Sr. Adv.
Mr. Prashanto Sen, Sr. Adv.

                    Mr. Purushottam Sharma Tripathi, AOR
Mr. Harshika Verma, Adv.
Mr. Ravi Chandra Prakash, Adv.
Mr. Mukesh Kr. Singh, Adv.
Mr. Upendra Mishra, Adv.
Ms. Vani Vyas, Adv.
Mr. Sumit Chander, Adv.

IA No. 93974/19 Mr. Jaideep Gupta, Sr. Adv.
                    Mr. Kunal Chatterji, AOR

Ms. Maitrayee Banerjee, Adv.
Mr. Rohit Bansal, Adv.

Delhi HC            Mr. Annam D. N. Rao, AOR
IA No. 249/09 Mr. A. Venkatesh, Adv.

Mr. Rahul Mishra, Adv.
Ms. Ananya Khandelwal, Adv.
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For respondent(s)

UOI Mr. K.M.Nataraj, ASG
Mr. S. Wasim A. Qadri, Sr. Adv.
Mr. T.A. Khan, Adv.
Mr. Nalin Kohli, Adv.
Ms. Sunita Sharma, Adv.
Mr. R.R Rajesh, Adv.
Mr. B.K. Satija, Adv.
Mr. Sharath Nambiar, Adv.
Mr. Neela Kedar Gokhale, Adv.
Mr. P. Parmeshwar, AOR
Mr. Nalin Kohli, Adv.

                   Mr. Raj Bahadur Yadav, AOR
Mr. A.K. Sharma, AOR
Mr. Amrish Kumar, AOR

States

Assam M/S.  Corporate Law Group

Bihar               Mr. Abhinav Mukerji, AOR
Ms. Bihu Sharma, Adv.
Mr. Akshay C. Shrivastava, Adv.

Delhi               Mr. Chirag M. Shroff, AOR

HP Mr. Vikas Mahajan, AAG
Mr. Vivek Mahajan, Adv.
Mr. Vidit Anand, Adv.
Mr. Anil Kumar, Adv.
Mr. Arun Singh, Adv.

                    Mr. Vinod Sharma, AOR
Mr. Surinder Singh Manak, Adv.
Mr. Parijat Som, Adv.

Karnataka Mr. V. N. Raghupathy, AOR
Mr. Md. Apzal Ansari, Advocate
Ms. Diksha Sharma, Advocate

Kerala Mr. G. Prakash, AOR, 
Ms. Priyanka Prakash, Adv.
Ms. Beena Prakash, Adv.

Jharkhand Mr. Barun Kumar Sinha, Addl. Adv. Gen
Mr. Kumar Anurag Singh, Adv.
Mr. Anando Mukherjee, AOR
Ms. Shweta K. Singh, Adv.

Jharkhand           Mr. Tapesh Kumar Singh, AOR
Mr. Aditya Pratap Singh, Adv.
Mr. Aditya Narayan Das, Adv.
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Maharashtra Mr. Sachin Patil, AOR
Mr. Rahul Chitnis, Adv.
Mr. Aaditya A. Pande, Adv.
Mr. Geo Joseph, Adv.

Manipur Mr. Sharan Thakur, Adv
Mr. Mahesh Thakur, Adv
Mr. Siddharth Thakur, Adv.

Meghalaya Mr. Upendra Mishra, Adv.
Mr. Avijit Mani Tripathi, Adv.

                    Mr. Ranjan Mukherjee, AOR

Mizoram Mr. Siddesh Kotwal, Adv.
Ms. Ana Upadhyay, Adv.
Ms. Manya H., Adv.
Ms. Pragya B., Adv.
Mr. Akash Singh, Adv.
Mr. Nirnimesh Dube, Adv.

MP                  Mr. Mukul Singh, DAG
Mr. Sunny Choudhary, AOR
Mr. Sandeep Sharma, Adv.

Nagaland            Ms. K. Enatoli Sema, AOR
Mr. Amit Kumar Singh, Adv.
Ms. Chubalemla Chang, Adv.

Odisha Mr. Sibo Sankar Mishra, AOR

Punjab Ms. Ranjeeta Rohatgi, Adv.

Rajasthan Dr. Manish Singhvi, Sr. Adv.
Mr. Arpit Parkash, Adv.

                    Mr. D. K. Devesh, AOR

Sikkim Mr. Avneesh Arputham, Adv.
Ms. Anuradha Arputham, Adv.

                    for M/S. Arputham Aruna And Co.

Sikkim Mr. Raghuvendra Kumar, Adv.
Mr. Anand Kumar Dubey, Adv.

                    Mr. Narendra Kumar, AOR

Telangana Mr. S. Udaya Kumar Sagar, Adv.
Mr. Sweena Nair, Adv.
Mr. P. Mohith Rao, Adv.

Tripura             Mr. Shuvodeep Roy, AOR
Mr. Kabir Shankar Roy, Adv.
Mr. Ishaan Borthakur, Adv. 

Uttarakhand         Ms. Rachana Srivastava, AOR
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Ms. Rachna Gandhi, Adv.

UP                 Ms. Taruna Ardhendumauli Prasad, AOR
Ms. Deepika Gupta, Adv.
Mr. Raghvendra Singh, AG 

                    Mr. Sanjay Kumar Tyagi, AOR

WB Mr. Suhaan Mukerji, Adv. 
Mr. Vishal Prasad, Adv. 
Mr. Nikhil Parikshith, Adv. 
Mr. Abhishek Manchanda, Adv. 
Mr. Sayandeep Paharii, Adv. 

                   M/S. PLR Chambers And Co.

A&N Ms. G. Indira, AOR
Ms. Habilila Nana, Adv.

HC of Allahabad     Ms. Preetika Dwivedi, AOR

HC of Bombay Mr. Sandeep Sudhakar Deshmukh, Adv.

HC of Meghalaya Ms. Soumya Chakraborty, Sr. Adv.
                    Mr. Sanjai Kumar Pathak, AOR

Ms. Shashi Pathak, Adv.
                   
                   Mr. Akhilesh Kumar Pandey, AOR

                    Mr. Pravir Kumar Jain, AOR
Mr. Saurabh Jain, Adv.
Mr. P.K. Goswami, Adv.
Mr. Samindra Kumar Tripathi, Adv.
Mr. S.P. Singh Rathore, Adv.

                   Mrs. Amita Gupta, AOR
                   Mr. S. N. Bhat, AOR
                   Mr. Rakesh Dahiya, AOR
                   Mr. A. Venayagam Balan, AOR
                   Mr. Abhijit Sengupta, AOR
                    Ms. A. Subhashini, AOR
                    Mr. Shibashish Misra, AOR
                    Mr. Karan Bharihoke, AOR
                    Mr. Ajay Kumar, AOR
                    Mr. M. A. Chinnasamy, AOR
                    Mr. Satish Kumar, AOR
                    Mr. T. V. Ratnam, AOR
                    Mr. Arjun Garg, AOR

Ms. Nidhi Mittal, Adv.
                    Mr. Apoorv Kurup, AOR

                    Mr. Anandh Kannan N., AOR

                    Mr. Gopal Jha, AOR
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Mr. Nishant Verma, Adv.

                    Mr. M. Shoeb Alam, AOR
                    Mr. Dharmendra Kumar Sinha, AOR
                    Mr. M. Veerappa, AOR
                    Dr. J. P. Dhanda, AOR
                    Mr. Ashok Mathur, AOR
                    Mr. K. R. Sasiprabhu, AOR
                    Mr. Romy Chacko, AOR
                    Mr. Surya Kant, AOR

                    Mr. P. I. Jose, AOR
Ms. Jenis V. Frensis,(Adv)
Mr. Prashant K.Sharma (Adv).

                    Mr. Abhisth Kumar, AOR
                    Mr. K. Ram Kumar, AOR

                    Mr. Krishnanand Pandeya, AOR
Mr. Ravish Singh, Adv
Ms. Akansha Singh, Adv
Mr. Vivek Kumar Singh, Adv

                   
                    Mr. V. K. Sidharthan, AOR
                    Mr. R. Sathish, AOR
                    Ms. Asha Gopalan Nair, AOR
                    Mr. P. V. Dinesh, AOR
                    Ms. Hemantika Wahi, AOR
                    Mrs. D. Bharathi Reddy, AOR
                    Mr. Arun K. Sinha, AOR
                    Mr. Anil Nag, AOR
                    Mr. Sanjay Jain, AOR
                    Mr. R. N. Keswani, AOR
                    Mr. Anil Shrivastav, AOR
                    Mr. P. V. Yogeswaran, AOR
                    Mr. Guntur Prabhakar, AOR
                    Mr. Rakesh K. Sharma, AOR

D NO.2656/2020      Mr. Uday B. Dube, AOR
Mr. Kaustubh Dube, Adv.

                    Mr. Pravir Choudhary, AOR
                    Mr. Sunil Fernandes, AOR
                    Mr. Raj Kumar Mehta, AOR
                    Mr. Prashant Kumar, AOR
                    Mr. T. Mahipal, AOR
                    Mr. Gopal Singh, AOR
                    Mr. Ashok Kumar Singh, AOR
                    Mrs.  V. D. Khanna, AOR
                    Mr. Ratan Kumar Choudhuri, AOR
                    Ms. A. Sumathi, AOR
                    Mr. B. V. Balaram Das, AOR
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                    Mr. Pradeep Misra, AOR
                    Mr. Radha Shyam Jena, AOR
                    M/S.  Parekh & Co.

Mr. Mahfooz A. Nazki, AOR
 Mr. Polanki Gowtham, Adv
 Mr. Shaik Mohamad Haneef, Adv
 Mr. T. Vijaya Bhaskar Reddy, Adv
 Mr. K.V. Girish Chowdary, Adv
 Mr. Arvind Anand, Adv                    

                   Mrs. Revathy Raghavan, AOR

Mr. P.N. Ravindran Sr. Adv.
                   Mr. T. G. Narayanan Nair, AOR

Ms. Priya Balakrishnan Adv.
                   

                    Mr. Manish K. Bishnoi, AOR
                    Mr. P. Parmeswaran, AOR
                    Mrs. Anjani Aiyagari, AOR
                    Mr. Ravi Prakash Mehrotra, AOR
                    Mr. Gopal Balwant Sathe, AOR
                    Mr. T. L. Garg, AOR

Mr. Anil Kumar, Adv.
                    Mr. Kamal Mohan Gupta, AOR

Mr. T.N. Rama Rao, Adv.
Mr. Hitesh Kumar Sharma, Adv.
Mr. Akhilesh Jha, Adv.

                    Mr. T. V. George, AOR

                    Mr. P. K. Jain, AOR
                    Mr. Kishan Datta, AOR
                    Mr. Kanhaiya Priyadarshi, AOR

                   Mr. D. N. Goburdhan, AOR
Ms. Gauri Goburdhun, Adv.

                    Mr. Jitendra Mohan Sharma, AOR

                   Mr. Shrish Kumar Misra, AOR
Ms. Deepika Mishra, Adv.
Ms. Purnima Jain, Adv.
Mr. Abhishek Mishra, Adv.
Mr. Vaibhav Tripathi, Adv.

                    Ms. Meera Mathur, AOR
                    Mr. Alok Kumar, AOR
                    Mr. Parijat Sinha, AOR

Mr. Sanveer Mehlwal, Adv.
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Ms. Geetanjali Mehlwal, Adv.
Ms. N. Annapoorani, AOR

                    Mr. Rajesh Srivastava, AOR
                    Mrs. Bina Gupta, AOR
                    Mr. Haresh Raichura, AOR
                    Mr. S. R. Setia, AOR

                    Mr. Praveen Swarup, AOR
Ms. Payal Swarup, Adv.
Mr. Syed Jafar Husain, Adv.
Ms. Archana Sharma, Adv.
Mr. K.P. Singh, Adv.
Mt. Satish Kumar, Adv.

                    Mr. T. Harish Kumar, AOR
                    Mr. Naresh K. Sharma, AOR
                    Mr. Mukesh K. Giri, AOR
                    Mr. B. D. Sharma, AOR
                    Ms. S. Janani, AOR

Mr. Sandiv Kalia, Adv
Mr. Sandeep, Adv
Mr. Kashyap Kumar Dwivedi, Adv

                   Dr. Sushil Balwada, AOR

                    Mr. S. K. Bhattacharya, AOR
                    Ms. Kumud Lata Das, AOR
                    Mr. Sanjay Sharawat, AOR
                    M/S. Gagrat And Co, AOR
                    Mr. Chander Shekhar Ashri, AOR
                    Mr. Ajit Pudussery, AOR

                    
                    Mr. Sunil Kumar Jain, AOR
                    Mr. Rajiv Mehta, AOR
                    Ms. Aswathi M.k., AOR

                    Mr. Pukhrambam Ramesh Kumar, AOR
                    Mr. Mahesh Thakur, AOR
                    Mr. Ashutosh Dubey, AOR
                    Mr. Satish Pandey, AOR
                    Mr. G. N. Reddy, AOR
                    Mr. Ardhendumauli Kumar Prasad, AOR
                    Mr. Braj Kishore Mishra, AOR
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                    Mr. Som Raj Choudhury, AOR

                    Dr. Joseph Aristotle S., AOR
Ms. Preeti Singh, Adv.
Ms. Ripul Swati Kumari, Adv.
Mr. Sanjeev Kumar Mahara, Adv.

                    Ms. Astha Sharma, AOR

Mr. Nikhil Goel, AOR
Mr. Naveen Goel, Adv.
Mr. Vinay Mathew, Adv.

                    Mr. Sahil Tagotra, AOR
                    Mr. Adarsh Upadhyay, AOR
                    Mr. Chanchal Kumar Ganguli, AOR
                    Ms. Ranjeeta Rohatgi, AOR

                    Mr. P. S. Sudheer, AOR
                    Mr. Malak Manish Bhatt, AOR
                    Dr. Rajiv Nanda, AOR

                Ms. Archana Pathak Dave, Adv.   
                    Ms. Deepanwita Priyanka, AOR

          UPON hearing the counsel the Court made the following

                             O R D E R

We are informed that Mr. ATM Sampath, learned counsel, who was

acting  as  Amicus  Curiae in  this  matter,  died.   Mr.  Sidharth

Bhatnagar, learned senior counsel will be the Amicus Curiae in this

matter hereinafter.

The Registry is directed to supply all the papers connected to

this matter forthwith to Mr. Sidharth Bhatnagar, learned  Amicus

Curiae.

I.A. Nos. 89450/2021, 88976/2021 and 89454/2021 were filed by

the  Delhi  High  Court  and  Judicial  officers  from  Delhi  seeking

modification of an order passed by this Court imposing a condition

that  a  minimum  experience  of  five  years  as  Civil  Judge  (Sr.
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Division) is required for appointment as District Judge through

limited competitive  examination.

List the applications on 11th January, 2022.

A copy of the IAs be served on the Advocate-on-Records for the

States / UTs / High Courts through mail.

I.A. No. 13908/2021 in Diary No(s). 2656/2020

Mr.  Uday  B.  Dubey,  learned  counsel  appearing  for  the

respondent seeks permission to withdraw the application.

Permission granted.

I.A. No. 13908/2021 is dismissed as withdrawn.

I.A. No. 88/2021 in Diary No(s). 2656/2020

I.A. No. 88/2021 (Application for transposition of parties) is

allowed.

Issue notice to the High Court of Bombay, returnable in four

weeks.

(MEENAKSHI  KOHLI)                                  (ANAND PRAKASH)
ASTT. REGISTRAR-cum-PS                               BRANCH OFFICER
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